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HE CENTRAL AD: IST?ATIVE TR IdUVA‘
IEY BCHBAY B 3E] JC‘—:,N:‘..’ BOJBAY,

Criginszl Agplication No.329/86.

. Shri Ahindra Nath Banerjee,

I.P.S. of Bombay,
The Deputy Inspector General of Fol1ce )
lMaharashtrs State. o Applicant

V/s.
1. The State of Manarashtra,

© 2, Shri n.u.karaugpe,

Chief Secretsry to the
Govérnment of Loharashtra,
Mantralaya,Bombay.

3. Shri P.V.mayam,
Secretary to the Govt. of

Mohareshtre, Home Department,
Mantrelaya, Bombay

4, Union of Indisa, :
New Delhi. ' Respondents

Coram: Vice-Chsirman, B.C.Gadgil,
Member(A),J.G.Rajadhyaksha.

Oral Judgment:
(Per B.C.Gadgil, Vice-Chairman) Dated: 1.12.1986.

The pllcant is en I.F.S. COfficer, who joinec

that cadre 1n 1¢54, in the erstwhil 'Sucte of Ladnya

Pradesh. On re-organization of the Ststes,. he was

allotted to the Siste of kishsrashire. The Government

of ligherashtre hes passed orders thst Government

ployees including All Indie Service Officers should
r for snd pass the laraethi Language examination.
se orders were 1ssued in 1667. Some time limit

Was prescrlbed for passing the examination. However,

that period wss being extended from time to time. The

~latest extension is upto 10.8.1987;

2. It eppears thst the Government took & decision

e 2.



